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The question was put and the motion was adopted.
SHRI K. JANA KRISHNAMURTHY: Sir, | withdraw the Bill.
SHORT DURATION DISCUSSION
OnDrought Situation in many parts of the Country
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1.00 p.m.

MR. CHAIRMAN: Mr. Pachouri, now, it is one o'clock. You can
continue after lunch. The House is adjourned for lunch till two o'clock.

The House then adjourned for lunch at one of the clock
The House reassembled after lunch at two of the clock
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yrrfes Tl A g ¥ R0 ag a1 oo B, WieeT 8, B & 53 TS @
wrger B sl = e RAftiry wie, o YRa SReR gRT OaTs O 3 £, fad smew
W REes ok ytece sfiel @ amey @aer & R & 39 yard iy w@
e WY | WAfEa Qe 8, SEew A1 8, THEEE W |9 ghaar 8 oar
ol st ST Ao @, § W Aol By IR oY 59 9hy an) awa
A @ AE A AT F ReEs @ e & oW | § weeer § o e
9 VGRS AT B ST 6 % WEA HET A G & qHT | HEw, A g9
Y faar sad fag sga-aga aag |

St wowre far AW, o T 0S¥ e e o9f | wRR wde
ot W Y, o 50 frer & WY gAY wWIlda g £ S W Q¥ WRW &Y
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SUETRY : Adei IO 99T &F <8 § % @ 91w we | Before
Mr. R. Chandra Sekar Reddy speaks, | would like to draw the attention of
the House to the fact that four hours have been given for this discussion
and we have to finish it today. Now, the problem is, | have to manage the
time strictly. So, please try to abide by the time allowed t¢ you. You can't
add more ‘drought' to what has already been spoken by others. So, the
Members may please abide by the time allocated to their party. Twelve
minutes have been given to the TOP. Even if you take all the 12 minutes, |
have no cbjection. But if you take 11 minutes, | will be very happy. One
minute should be given to the Minister, In fact, the division is not done
properly.

SHRI RAVULA CHANDRA SEKAR REDDY (Anghra Pradesh):
Madam, | thank you for giving me this opportunity to speak on the drought
situation in the country. It is ironical that in the Monsoon Session, we are
discussing about the drought situation in the country. The entire country is
facing a severe drought, and the situation is alarming.

The States like Rajasthan, Gujarat, Andhra Pradesh, QOrissa and
U.P. are the waorst-affected. The rainfall so far has been far below the
normal average. The States like Madhya Pradesh, Maharashtra, Chhattisgarh
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arg also facing this situation. Statistics indicate that more than one million
villages are facing a severe drought condition.

As the mercury level has been steadily rising in several States in
the last few days, the spectre of a severe drought is hovering over these
places. While the drinking water problem is becoming acute in these States,
people's misery is compounded by the drying tubewells. These States are
reeling under a terrible spell of heat wave. Reports say that even the States
like Himachal Pradesh have demanded Rs.20 crores from the Centre to deal
with the drought-like situation, as most of the natural water sources in the
State have reportedly dried up. The Centre should come forward to help the
affected States with liberal financial assistance, and there can be no two
opinions about it.

A high powered Committee on Disaster Management Plans was
constituted by the Government of India in August, 1899, to review the
existing arrangements to mitigate the natural and manmade disasters, to
recommend measures for strengthening the organizaticnal structures, and to
recommend a comprehensive model pian for the management of these
disasters at the national, State and district levels. | am told this committee
had submitted its final report in September, 2001. This report should be
implemented, in consultation with the State Governments.

The Drought Prone Areas Programme, DPAP, should be
implemented more vigorously. Based on the report of the C.H. Hanumantha
Rao Committes, the Government has issued revised guidelines for its
implementation, | request that more number of watershed programmes
should be sanctioned tc the States like Andhra Pradesh, QOrissa, Rajasthan,
Guijarat, etc. Since the basic objective of the programme is to minimize the
adverse effects of drought on the production of crops and livestock,
maximize the profitability of land, develop the water and human resources,
ultimately insulating the areas from the effects of drought. This programme
would also create empioyment oppertunities.

Our hon, Agriculture Minister has made a staternent, apprehending
drought in the North India and Central Indla. In this regard, | would like to
draw his attention to the severe drought situation in Andhra Pradesh and
Orissa also.

in Andhra Pradesh, during the first week of June, there were some
rains, but thereafter, the State is experiencing a dry spell. The actual rainfall
during this monsoon is less than 100 mm, the deficiency being more than
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60%. The State is in the throes of a severe drought, and about S00 mandais
are badly affected.

As against a total cultivated area of 82 lakh hectares, so far,
sowing has taken place in less than 20% of the area. The major cause of
concern is with regard to dry crops like pulses, groundnut, maize, and bajra.
Due to continued dry spell the crops have withered away. Paddy nurseries
are withering away.

Due to failure of monscon, the ponds and reservoirs have run dry.
The ground water table has fallen to a new low due to poor recharge in the
absence of rain.

Madam, our hon. Chief Minister, Shri N. Chandra Babu Naidu, is
taking every step to alleviate the alarming drought situation by ordering the
necessary measures. But the situation 8 so grave that the State
Government alone cannot face it. Hence, | request the Government of India
to extend financial assistance for the on-geing irrigation projects in the State
and to support the programme called Neeru-Mseru -- Water and You. This
is a very unique programme started in the State of Andhra Pradesh. Under
this Programme, the Government is undertaking measures to de-siit the
irrigation tanks. It is a unique programme. [t should be implemented
throughout the country. Under this programme all the tanks, which were
constructed prior to our Independence, are de-silted. Under this Programme
-- Neeru-Meeru -- we are giving employment to labour, we are also
increasing the storage capacity in all the tanks and we are able to give
water to the tail-end areas of the irrigated land which fall under these tanks.
The Governrment of India, under the Food-for-Work Programme, had sent
some foodgrains to the State. | request that this Programme should be
continued with an increased allocation. The State Government is ably
handling the Food-for-Work Programme. Employment problem, to some
extent, is sclved through this Programme and we could fill the belly of the
hungry people, apart from creating permanent assets in the rural areas. We
are thankful to the Government of India for alfocating foodgrains to us under
this Programme.

The State is also facing power problern, All the hydel stations that
are generating power stopped generating power since the reservoirs have
become empty. | request the Government of India to help the State in
meeting the power demand also.

| request the Government to allot more number of houses under
the VAMBAY and |AY. These two Programmes will create employment
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opportunities and a permanent asset to the poor people who are homeless.
Madam, adequate funds may be allocated to the State for providing drinking
water as the sources are drying up and water table is going down due to
severe drought. | request the Government of India to come tc the rescue of
the States like Andhra Pradesh. As we all know Andhra Pradesh is a
performing State. Any amount of money given to the State is perfectly
spent in the concerned area and all the targeted programmes reach the
needy people. Hence, | request the Government of India to give a special
concession to the State by providing more money for providing drinking
water to all the people.

Madam, increase in allocation to all the rural development
programmes will help the pecple in this hour of crisis, The crop insurance
scheme should be extended to all the farmers and the rules which are
detrimental to the interests of farmers relaxed. The crop insurance scheme
is a very gocd scheme. But there are some problems. When farmers
appreach the lower-level officers, they put so many conditions. As a result,
the genuine farmer, who has lost his crop, is facing a lot of hardship in
gstting his money reimbursed. Hence, | request the Government to not only
extend this programme to all the farmers but also to relax the rules which
are causing a lot of trouble to the small and marginal farmers in the rural
areas.

Finally, | request the Government of India to help the State, on a
permanent basis, as the State is experiencing drought for many consscutive
years. | come from the most backward area. We have regularly been
experiencing the drought conditions. Since the State of Andhra Pradesh is
facing a severe drought for the past several years, | request the Government
of India to give assistance on a permanent basis as per the rules, which are
guiding the States and the Csntral Government. | am also requesting the
Government of India to enhance the National Calamity Relief Fund. On the
one hand, the grant is very meagre. It is not helping the State. On the
other hand, when the States are facing such a problem, the Government of
India is advising them to go ahead with the programme and saying that they
can claim their reimbursement afterwards. But, as a matter of fact, the
amount kept in the National Calamity Relief Fund is not sufficient and so, is
not serving its purpose. Since the entire country is facing a drought
situation, the amount in the Fund should be enhanced.

The States should be given a free hand in spending the moneay
from the National Calamity Fund, depending upon the situation, depending
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upon the severity of the drought. |, once again, reguest the hon. Minister 1o
come over to Andhra Pradesh and visit the drought-affected areas and help
the State Government, which is right now involved in helping the poor
farmers and poor labourers. As we started debating in this House, Madam, |
was told that there is slight drizzling in Andhra Pradesh. The hon. Minister
may say that rains have started in. Andhra Pradesh, in Qrissa and in other
parts of the country. But these 'rains' will not at all help the farmers. |t
would not be useful for farming community. It would also not be of help to
anybody, except cooling the atmosphere. Hence, | request the Government
of India to go af out and help the State Government in helping the poor
and downtrodden peopie in the rural areas.

B0 AT RO TAPAUR - AW, IH 0 7@ TS FTH & | F gaw iy 7R
o N arg X T U7 | AR WS B ° SiRkw € <@ T, ofdT g ate ¥ e
F FAfee T8 g WifE AR TE AT O 97 ¥ o) e F 9 Tren o1, 98
FEl s | Fifty days have passed, and the total crop has been destroyed.
Therefore, my humble request is that the hon. Agriculture Minister should
take up this matter with the hon. Finance Minister and the hon. Prime
Minister, and should provide, at least, Rs. 1000 crores for the National
Calamity Relief Fund. This is not for Andhra Pradesh only. | am talking
about the entire country which is facing a severe drought in some areas.
Rs. 150 crores that had been given by the then hon. Finance was not
sufficient at all. That amount could last only for three months. That money
has been exhausted in dealing with the cyclone and drought situations.
Therefore, | sincerely appeal to the hon. Agriculture Minister to sit with the
Prime Minister and demand, at least, Rs. 1000 crores for the National
Calamity Relief Fund. Kindly come to Hyderabad and visit drought-affected
areas. The Minister said that we were getting water. There may be scme
improvernant in the availability of drinking water. But the farmers are not
going to be benefited from that. This is my humble request, through you,
to the hon. Agriculture Minister.

THE DEPUTY CHAIRMAN: There was a suggestion by Mr.
Pachouri that we may give one month’'s salary for the drought-affected
areas. Now, | have also one suggestion. Each Member of this House and
the other House gets Rs. 2 crores as MPLADS fund. Why can't we invest a
part of that money for digging the catchment areas so that whatever rain
comes could be collected? This is an asset-building activity that we have
stopped. Even if its rains, it goes down the drain. You had contributed a
lot for Orissa cyclone, you had contribputed much more for Gujarat
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earthquake. This is also a national calamity. Your own States are facing it.
So, as the Chairman of the Committee on MPLADS, | would suggest that
we can spend that money for this purpcss also, instead of just spending it
on making roads or laying pavements, etc. This work will give jobs also to
the people. You will also be able 1o collect the water and use it.

DR. ALLADI P. RAJKUMAR: Desitling of medium and major tanks
have been done in Andhra Pradesh. The MPLADS funds have been used for
this purpose only. We welcome your suggestion. But Andhra Pradesh is
already doing this.

THE DEPUTY CHAIRMAN: When | am bhaving a meeting, | will
examine how many Members of Parliament have contributed money for this
purpose. You know, even water harvesting can be done. That we are
going to do in Gujarat...or, you know, even water harvesting can be done
as we are doing in Gujarat. Now | will call Mr. Matilat Sarkar of CPl (M).
You have 12 minutes, Mr. Sarkar. You can take all the time.

SHRI MATILAL SARKAR (Tripura): At the outset, | offer my sincere
regards to you and to my senior colleagues here on the occasion of my
maiden speech in this House. While speaking on drought during this
Monsoon Session, we observe that though this is a Monsoon Session,
Monsoon has bid a goodbye to a large part of our country. [t is not
something unusual. Whenaver there is heavy rainfall, there is a genuine
reason behind it. Similarly, whenever there is a deficiency in rainfall, there is
a reason behind it. And, whenever there are floods or droughts, there is a
reason behind it. We are passing through a revolutionary age of
technology. We can convert hotness into coldness and coldness into
hotness. Science has developed so much! Now, the only thing required is
good planning. We should not start thinking about checking or arresting
drought after it occurs. But, we should make a comprehensive plan
beforehand because our Government knows which part of the country has
heavy rainfall and which part has less rainfall. There is nothing unusual in
the fact that drought comes every year. The map is before us, and we are
aware of the geography of our country; the only thing is, planning should be
made on the basis of what is going on. At present, about 320 districts of
the country are seriously affected by drought.

So far as rainfall is concerned, it is below the normal figure by
about 15 per cent. If we see the figures of the past years, the area covered
by rainfall seems to be like this. In the year 2000, 9.3 per cent of the area
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covered had excess rainfall. In 2001, it covered 5.2 per cent area. In 2000,
61.2 per cent of the area had normal rainfall. In 2001, it was 84.4 per cent.
In 2000, 29.5 per cent area had deficient rainfall. in 2001, it was 10.4 per
cent. This year the rainfall is less than the normal figure and the figure has
not yet come out. At least, | don't have the figures. It is a fact that
Monsoon started a bit earlier in the South East and in the North East also.

At least, | do not know this, But it is a fact that monsoon reached
a little earlier in the Scuth-East and the North-East, while in the rest of the
country, the rainfall is negligible. By giving all this information, | want to draw
the attention of the Government to the totality of the situation as far as
rainfall in various States is concermned. The situation is almost the same.
We have to see how we can overcome this situation. Drought has affeated
-- 1 do not want to remention all the States -- Rajasthan, Madhya Pradesh,
Chattisgarh, Karnataka and even irrigated areas of Haryana and Punjab.
Crops have been affected. There is a heavy loss of production in Bajara,
Soyabean, groundnuts, pulses, cotton, and kharif crops in various States.
More important poirt is, drought and fioods never come alone. Many
things like rural unemployment, poverty, etc. accompany them. The
agricultural labour becomes jcbless. As a result, poverty increases. During
drought, ponds dry up. As a result, people also face drinking water
problems.  Besides, drought brings various diseases with it. Every year, in
our country, in Kalahandi area of Orissa, a large number of people die of
starvation. Is it not known to the Government? | want to know why it
happens like this every year. If the Government seriously thinks over this
matter, | think, we can overcome the situation. Besides human beings,
animals also die of starvation. | have some reports with me but | will not
quote them because it is a lengthy information and | do not want to take
much time of the House. On the one hand, we are facing drought-like
situation in many parts of the country; on the other hand, there are heavy
fioods in some other parts. So, there is a need to discuss droughts and
floods simultaneously. Presently, the North-Eastern region of Assam and,
partially, Bengal also, are facing flood like situations. On the one hand,
drought brings with it sufferings; on the other hand, floods take away
property and life.

One thing is, how can these onslaughts caused by floods and
drought be arrested? Of course, the Government comes up with relief
programmes. Madam, we have seen how the State Government of Tripura
tackled the whole situation with boldness the year before last year, The
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3.00 p.m.

relisf went there, but it was not adsquate. It went there after quite some
time. Perhaps, in the year 1999, -- if | am not wrong -- the State of West
Bengal had also experienced the same thing. The havoc caused by floods
had damaged thousands of acres of land in West Bengal. The relief did not
go there. Perhaps, it reached after a long time. ...(Time-belj... Madam, |
will take only two more minutes. It is my maiden speech.

THE DEPUTY CHAIRMAN: Maiden speech does mean that we
start getting floods.

SHRI MATILAL SARKAR: Madam, | have not taken even ten
minutes. Now, what has been the experience there, in West Bengal? They
have the same experience. It has happened in West Bengal and Tripura.
The other States did not have such an experience. So there is
discrimination. There is a lot of discrimination in giving relief, in distributing
money from the National Calamity Relief Fund. This type of discrimination is
causing a lot of problems to these States. In the matter of tackling drought
and floods, there should not be any politics. We cannot politicise such
things. | would urge upon the Government to refrain from such an attitude.
What should be done when we are faced with a drought? Have the
Government thought about alternative crops, short duration crops? Have
the Government thought about giving direct compensation to the victims, to
the cultivators, to the agricultural labourers? Have the Government thought
of helping thoss who are affected by drought, by giving them alternative
means of livelihood? There is the 'Food for Work' Programme. But how
much mongy has been given under the 'Food for Work' Programme? s it
of the order that all the affected peopie could be accommodated?  Sir, |
would suggest that there should be three types of remedial works. One is
that, there should be direct help to the victims and, further, it should come
promptly. It should not be like a fire brigade coming after ihe house s
burnt. That type of help is meaningless. So, there should be immediate
relief to those who are affected. And, as a short-term relief, alternative
crops could be thought of. But in order to tackle such calamities, like
drought, floods, etc., there should be a comprehensive plan on the part of
the Government so that we could identify the causes and precautionary
measures could be taken at an appropriate time. f the Government is
sincere encugh to take up such schemes, it will not be very difficult for
them to handle the situation. Only the intention is required.
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While concluding. | will just give one example. In China, the river
Wanghou was once called the River of Curse. But, now, it has been
converted into a River of Blessings. So, the manpower, accompanied by
science, can bring about such revolutionary changes in the field of
agricutture and social life. In the end., | would say that there is rainfall in our
country, but, water drains out through the rivers into the seas. But let not
the relief works drain out in this manner. With these few words, |-conclude
my speech.

THE DEPUTY CHAIRMAN: Shri Ramachandra Khuntia. Mr. Khuntia,
i have to tell you one thing. There are three speakers from your party. Mr.
Pachouri has already taken half-an-hour. Now, the remaining time has to
be divided between you and Mr. Ahmed. Ckay.

SHRI RAMACHANDRA KHUNTIA (Orissa) Madam Deputy
Chairperson, | stand here to participate in the discussion on the drought
situation prevailing in Andhra Pradesh, West Bengal, Chattisgarh, Madhya
Pradesh, Punjab, Haryana, Uttar Pradesh and my State, Orissa. The
situation is very serious and alarming, and it is a matter of great concern for
all of us. | would like to say something, particularly about Orissa. In Orissa,
in 1998, there was a drought; in 1999, there was a super-cyclons; in 2000,
again, there was a drought; in 2001, there were floods, and in 2002, again,
there is a drought. S0, the situation is very serious and alarming in the
State of Orissa. | would like to draw the attention of the House to two
things. [ would like to quote a newsitern which has appeared in the
Economic Times of 16™ July, 2002:

"The meteorological department's forecast of a fifteenth
successive ‘normal' monscon seems to have gone awfully
wrong. As on 12" July, 20 out of 36 rmeteorological sub-
divisions were deficient in rainfall.”

Madam, my point is, the Meteorclogical Department is there to
predict about the weather. What went wrong? Why has the prediction gone
wrong? | think, this thing must be inquired into. It is a matter of great
concern for the whole country. How has the pradiction gone wrong? Why
have the people who are engaged in this field not given a correct
prediction? Is it a mechanical failure or is it due to some human error?

THE DEPUTY CHAIRMAN: There is an El Nino effect over the
monsoon. It changes all over the world.
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SHRI RAMACHANDRA KHUNTIA: Maybe. But, in this modern era,
to say that everything is natural calamity, whether it is drought or whether it
is flood, and the human beings have nothing to do, is not a correct thing. |
think, the human beings have a role to play, and in the modern era, the
Government can also do something to find cut where the mistake has taken
place. There was a scheme, called the Drought-Prone Area Programme. |
want to know specifically about the total money spent by the Government
on this scheme, and the amount of money received by each State. | would
also lke to know whether the Government of India is aware of the fact that
many of the State Governments have not utilised this money at all,
Therefore, from 1873, till teday, we are not getting the expected -results from
this ‘programme. Somebody saiti that there was some rain in Orissa,
Andhra Pradesh and some other amsas. | want to put it on record that rain
at this time is not weeful when the farming system -is completsly damaged. |
also come from a farmers family. | know about it. It may be useful in
bringing down the temperature; it may-be useful for providing drinking water.
But it is not useful for farming purposes. In the western parts of Qrissa,
there is no rain, and there is not a drop of water. | want to give some
suggestions. If you go mio the details, you will ind that, sometimes, the
State Governments and the Central Government, instead of giving help and
assistance, are creating problems for the farmers. Take the case of crop
insurance. In some areas, il is said, as far as relief is concerned, that if the
damage is less than 50 per cent, the farmers are not eligible to get any sort
of benefit, including crop insurance. That is wrong. If a person loses 40
per cent of the crop, he shoukd get 40 per cent compensation. Why should
he not get anything? In the old Relief Code, it is mentioned that if the crop
loss is less than 50 per cent, it should not be declared as a drought-
affected area. This is wrong. | think this norm should be changed. As
regards crop insurance in my State, it is said that only those who are taking
loans through the societies are eligible to get compensation under the crop
insurance scheme, and persons who are not taking loans and investing their
own meoney are not eligible to get any compensation under the crop
insurance scheme. This is also wrong. Thers is ancther point which | had
brought to the notice of the Finance Minister, and which could not be
resolved till date. There is a scheme with respect to fertilizer retait shops.
In a general situation, in case there is a burglary, the agents will get the
claim. But in the case of a super cyclone, if there is some loss, the agents
will not get the claim. Of course, the agents in Gujarat get the claim. This
is gross injustice. There cannot be a discrimination between one State
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and another under an insurance scheme. If anybody is getting the benefit,
all the people should get the benefit. Why should thers be a discrimination
betwsen Gujarat and Orissa? This insurance scheme should also facilitate
the farmers to get the claim. The farmers should not be deprived of their
legitimate claim under this scheme.

Madam, | would also like to mention about lift irrigation in Drissa. |
am sorry to say. There are 15,200 f#t irrigation points in QOriesa which can
provide water to 3 lakh hectares of land. At least, thase 3 lakh hectares of
land could- have been saved, if they.had been properly utilised. But, now,
the World Bank, the IMF and the DAD are there in the State. What the
Crissa Government wanis to do is to hold discussions with the OFID; and it
wants to revive the Lift Irigation Corporation and give the lift irrigation points
to the farmers in the name of pani panchayat. But it is not working, and
the farmers are not getting the benefit. Out of the 15,200 iift imrigation
points, only 500 lift irrigation points have been handed over to the farmers in
the last two years. The State Government says that unless the farmers take
over the lift irrigation points, it will not give water, even if there is famine or
drought. The Government of Orissa is not allowing the farmers to take
water from these 15,200 lift imigation points. If they had been allowsd to
take water, 3 lakh hectares of agricultural land in Crissa could have besn
saved. So, | urge upon the Government of India to give necessary
instructions to the State Government to give water to the farmers. The
Government of India should give adequate assistance for the repair and
maintenance of the existing lift irrigation points and aiso for providing rnore
lift irrigation points. In the north and other parts of India, sufficient
groundwater is not available. But in the case of eastern pars of the
country, only 16-18% of the groundwater is utilised. There is adequate
groundwater in the eastern parts of the country. The Central Government
should give adequate funds for providing and maintaining these lift irrigation
points. Some Members have mentioned about the KBK districts. We all
know about the KBK districts where starvation deaths are still going on.
There is one procgramme for the KBK districts, which is also being
implemented. | am sorry to inform the House that the long-term action plan
in regard to the KBK districts, which was given to the Government of india
by the State Government, has not been approved so far by the Planning
Commission.

| would like to make one more point. The State Government has
no money to spend on any developmental work or any other programme.
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The State Government has taken a loan of Rs. 23,000 crores and they are
paying an interest of As. 3,000 crores every year. They do not have money
to spend. Whatever money is given to the Orissa Government that money
does not reach the people. There is a demand from the State Government
of Orissa and from all parts of the State to declare Orissa as a special-
category State and give more assistance to the State so that it can come
out of the grave situation. When the Prime Minister came to Orissa, he
assured that the demand of declaring Orissa as a special-category State
would be considered. But nothing has been done so far.

Madam, so far as coal royalty is concerned, the coal royalty has
not been revised since 1986. Orissa is the worst affected State. Even the
Finance Commission had recommended that those coal producing States
should be compensated adequately where ccal royalty has not been
increased.  If coal royalty is increased, Orissa would be able to get more
than Rs. 1,000 crores and would become stable financially. Until and unless
the State Government has financial stability and utilises the money which is
given by the Central Government, the State cannoct deliver goods.

I would like to make one more point. The Agricuiture Minister who
is sitting here is very much interested in the cause of farmers. As |
mentioned earlier, the farmers of Orissa are committing suicide because they
have not been able to sell their paddy. The Government price of paddy is
Bs. 520/- to Rs. 580/- per quintal. But they are bound to sell it at
Rs. 250/- to Rs. 400/ per guintal; whereas the price of paddy is Rs. 2.50/-
to Rs. 4/- per kg. The farmers are purchasing seeds at a rate of Rs. 10/-
per kg. Now the fertilizer subsidy has also been reduced. So the farmers
ars not able to sell the paddy. It is a related issue. If the farmer is not able
to sell the produce, he would not be interested in cultivation. Unless and
until the farmers are interested in cultivation, the farming community, the
agriculture workers which constitute 80 per cent of our poputation, will be
out of job.

| urge upcn the Agriculture Minister to look into this matter and
give necessary instructions to the FCl to procure paddy at an appropriate
price,

| join my other colleagues who have spoken on this subject. The
Government must have a contingency plan. We all know which are the
areas affected by floods every year. So we must have a contingency plan,
The plan which was made in 1973, has proved to be a failure. [t has not
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served the purpose. The Government must think about it seriously and
prepare an action plan to meet the grave situation in the country. As |
mentioned earlier, the situation in many parts of the country especially in
Andhra Pradesh, Madhya Pradesh and QOrissa is very alarming. It may
become a famine like situation and hundreds of people might die due to
starvation if the situation is not controlled.  Therefore, the Government of
India must think about it seriously and take appropriate action before
anything happens.

INFORMATION TO THE HOUSE RE. RESULT OF PRESIDENTIAL
ELECTION - 2002

THE DEPUTY CHAIRMAN: | have to make an announcement in
the House. The Returning Officer, Shri R.C. Tripathi, who is the Secretary-
General of Rajya Sabha, after the counting of the votes for the Presidential
election, under tha Presidential and the Vice-Presidential Elections Act 1952,
has deciared Shri A.P.J. Abul Kalam as the President of India.

He has got 88.58 per cent votes. This House sends its
congratulations to the newly elected President. Parliament means the
President and both the Housss of Parliament. S¢, he is a part of us.

AN HON. MEMBER: Madam, can you tsll us how many votes
were polled in his favour?

THE DEPUTY CHAIRMAN: He got 9,22,884 votes and the second
candidate got 1,07,366 votes.

| have another announcement to make. Shri P. Prabhakar Reddy
has bean appcinted as the new Vice-Chairperson on the Panel and | would
like to give him a chance to preside the House. | hope you will all co-
operate with him. Shri Reddy, | suppose, you are a lawyer. Don't use tco
much of law., | am not a lawyer. | am, basically, a scientist. But the main
thing is running the House, which is, mainly, with the co-operation of the
Members and not really the Rules book nor the knowledge of law. But, |
am quite sure, you will be a good Vice-Chairperson on the Panel. And |
request the entire House to be co-operative with him. When he rings the
bell, please sit down.
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